06.03.2025 1 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 29
HON'BLE MR.JUSTICE ANUP JATRAM BHAMBHANT

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

AT 02:15 P M

1. CRL.M.C. 1624/2013
C SHARMA Petitioner

Through: Petitioner in person.
versus

NAVDEEP SINGH&ORS. ... Respondents

Through: Mr. Digam Singh Dagar, APP for the State. Mr.Nishant Gautam CGSC for R-5 & 7

COURT NO. 36
HON'BLE MR.JUSTICE VIKAS MAHAJAN

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

AT 02:30 P.M

1.BAIL APPLN.1497/2024

KUNDAN KUMAR @ GORE SIDDHARTH ARORA
VERSUS
CENTRAL BUREAU OF INVESTIGATION


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

06.03.2025 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 43
HON'BLE MR. JUSTICE PRATEEK JALAN

NOTE: REGULAR LIST MATTERS PERTAIN TO COURT NO.43 WILL BE TAKEN UP FOR HEARING
ON THURSDAY & FRIDAY FROM 3.00 P.M. ONWARDS.

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF

THEIR RESPECTIVE CASES IN ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING
THE HEARING/ARGUMENTS OF THEIR CASES FOR THE CONVENIENCE OF THE HON’BLE COURT
AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING
MODE ARE REQUESTED TO ADHERE TO VIDEO CONFERENCING RULES 2021.”

CLICK HERE FOR VC NOTE:
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
sanjoyojha73@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME

FOR PRONOUNCEMENT OF JUDGMENT AT 2:15 P.M.

1. O.M.P. (COMM)- RATTAN INDIA TANMAYA MEHTA, DIVYANSH RATHI,
372/2017 POWER LTD. SUMEDHA RATHI, YASH GAUR, JAYANT
I.A. 12098/2017 |V/s BHARAT HEAVY |MEHTA, RAMEEZUDDIN RAJA, NAMIT SURI,
ELECTRICALS LTD. |TANYA SHARMA, RAJAT NAVET, KUSHAGRA
PANDIT
2. OMP (ENF.) BHARAT HEAVY TANMAYA MEHTA, DIVYANSH RATHI,
(COMM.)- ELECTRICALS LTD. |SUMEDHA RATHI, YASH GAUR, JAYANT
149/2017 V/s RATTAN INDIA [ MEHTA, RAMEEZUDDIN RAJA, NAMIT SURI,
I.A. 13749/2017 POWER LTD. TANYA SHARMA, RAJAT NAVET, KUSHAGRA
I.A. 13750/2017 PANDIT
EX.APPL.(OS)
99/2022
EX.APPL.(0OS)
1683/2023
EX.APPL.(OS)
1046/2024
% %k %k %k %k
Concluded
BY ORDER

REGISTRAR ORIGINAL
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